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Title: Motion Regarding Suspension of Rule 205.

MR. CHAIRMAN: The House will, now, take up Item No. 26C — Shri Jesudasu Seelam.

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI JESUDASU SEELAM): I beg to move:

"That this House do suspend rule 205 of the Rules of Procedure and Conduct of Business in Lok Sabha, which
provides that there shall be no discussion of the Budget on the day it is presented to the House, in its
application to discussion of the Budget of the Government of National Capital Territory of Delhi, to enable
same day presentation of and discussion on the Budget."

MR CHAIRMAN: The question is:

"That this House do suspend rule 205 of the Rules of Procedure and Conduct of Business in Lok Sabha, which
provides that there shall be no discussion of the Budget on the day it is presented to the House, in its
application to discussion of the Budget of the Government of National Capital Territory of Delhi, to enable
same day presentation of and discussion on the Budget."

The motion was adopted.

...(Interruptions)

MR. CHAIRMAN: Now, Item Nos. 26D, 26E and 26F shall be taken up together.
Now, the hon. Minister.
...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI JESUDASU SEELAM): Mr. Chairman, Sir, on behalf of my
senior colleague, Shri P. Chidambaram, the hon. Finance Minister...(Interruptions)

orcHl faRT ddl aen Ak BRI ddql (9ff e oner): Jemufer HBIGRT, I ATCIGIRT Al DI Mol A AsHAA §) ol fAfdroor Geil b Arer
Tai &1 b Acer 6t 3@fel B aerRlt Sme dIfs A S srerR Rl et 2, 568 uret fsen s ...(Raerer) Jcor 3 [Aifdoer wiféar 31 3 s ordt
38 312 9 501 A ftb2 3 o1t Bon aradr g)...(Raerer) 31 33} ar ot <) ... (aaEe])

MR. CHAIRMAN: Please let him speak first.

...(Interruptions)

oft @3et oIrel : ABlGH, 9 b2 I oIt Do arsdr g, ... (o)
MR. CHAIRMAN: Hon. Members, please sit down. Let him speak.
...(Interruptions)

off aret offel & Jalcy, A b2 A Acal A eIl Dol arEdr g b Acel B 33 A, Dl 3afel Dl T@IP2 A ol R fRIed [ell @l ura
3. (o)

MR. CHAIRMAN: Please let him speak.



...(Interruptions)
oft @aret omer: & b2 A Acol A Rorcdt Dol arad & b 3A Agal DI AB A, IGT B2 HeeraR fAeh et o urt o3)....(Interruptions)
MR. CHAIRMAN : Please sit down. Let him speak first.

...(Interruptions)
MR. CHAIRMAN: You can react later. Please sit down.

...(Interruptions)



